NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 13.12.2021 (MONDAY)
COURT -II (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), Hon’ble Mr. V.P. Singh, Member (Technical)
and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)

For Hearing

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents

1. Comp. App. (AT) | Sabbas Winifred Joseph Suspended Deepak Shukla Siddhartha Barua-
(Ins) No. 411 of | Director of Wizcraft International R1
2021 Entertainment Pvt. Ltd. Praveen Bansal-R2

Vs.
(PH) IDBI Bank Limited & Anr.
For Orders

2. I.A. No. 2005 of | Vipin Aggarwal Hasija Aarzoo-R1,3
2021 in Comp. Vs. Tushar Tyagi &
App. (AT) (Ins) Vishal Fabrics & Ors. Nikshubha Sethi-RP
No. 1137 of 2019

3. Comp. App. (AT) | Indian Overseas Bank Ramesh Chandra Pranay Agarwal
(Ins) No. 713 of | Vs. Prusti
2021 Renault Developers Pvt. Ltd.

For Admission (After Notice)

4. Comp. App. (AT) | Prajendra Jaroli R. Sudhinder Nilesh Deep
(Ins) No. 09 of Vs.
2020 Jai International Pvt. Ltd.
5. Comp. App. (AT) | Gati — Kintetsu Express Pvt. Ltd. Tarun Kumar Tiwari
(Ins) No. 289 of | Vs.
2020 Pearltree Commodities Pvt. Ltd.
6. Comp. App. (AT) | Mahesh Kumar Panwar Arun Khatri Mrityunjay Kumar-
(Ins) No. 390 of | Vs. R1
2020 Mega Soft Infrastructure Pvt. Ltd Abhishek Anand
(In Liquidation) & Anr. Rahul Shukla-R2
7. Comp. App (AT) | Supriya Pharmaceuticals Ltd. Ritesh Agrawal Serman Rawat (R1)
No. 360 of 2019 Vs. Ramesh Dugar (R3)
Vijay Julka & Ors.

For Hearing

8. Comp. App. (AT) | Brice Town Planners Pvt. Ltd. Gauri Rishi Amit Bhatnagar-R1
(Ins) No. 1103 of | Vs. Gaurav Srivastava-
2019 Chidambaram Narayanam & Anr. R2




9. Comp. App. (AT) | Oyster Steel and Iron Pvt Ltd. A K. Valli. Krishnendu Datta
(Ins) No. 1209 of | Vs.
2019 Laxmi Foils Pvt. Ltd.
10. | Comp. App (AT) | Anand Murti Mani Bhushan Sinha | Saurabh Yadav-R2
(Ins) No. 1507 of | Vs. Ritesh Agrawal
2019 Soni Infratech Pvt. Ltd. & Anr.
11. | Comp. App. (AT) | IL & FS Financial Services Ltd. R. Sudhinder Charu Tyagi
(Ins) No. 463 of | Vs.
2020 Mahananda Suppliers Ltd.
12. | Comp. App. (AT) | Pandit Automotive Pvt. Ltd. Pradeep Kumar Aaditya A. Pande-
(Ins) No. 227 of Through its Liquidator, Mittal R1 & R2
2020 CS Anagha Anasingaraju
Vs.
Chetan Motors & Anr.
13. | Comp. App. (AT) | Ariisto Alert Residents Association Ritesh Khare Viraj Parish
(Ins) No. 355 of Vs. Nitin Mishra-R1
2021 Prestige Estates Projects Ltd. & Ors. Tishampati Sen
Chintan Gandhi-R2
14. | Comp. App. (AT) | Bank of India Ashish Rana Abhijeet Sinha
(Ins) No. 533 of | Vs. Milan Negi-R1
2021 Naren Sheth
Resolution Professional, Jaybharat
Textiles & Real Estate Ltd.
15. | Comp. App. (AT) | Yash Vardhan Mall. Ashok Kumar Jain Dhruv Surana
No. 321 0f 2019 Vs.
Indrapuri Studios Pvt. Ltd. & Ors.
16. | Contempt Case Rajneesh Singhvi Amol Vyas
(AT) No. 33 of Vs.
2020 in Comp. Manoj Kumar Goel
App. (AT) (Ins)
No. 360 & 420
of 2019

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), Hon’ble Mr. V.P. Singh, Member (Technical)

After rising of Chairperson Court

and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Hearing

17. | Comp. App. (AT) | Aditya Kumar Tibrewal Arjun Asthana Subhasish
(Ins) No. 583 of Resolution Professional of Sri Balaji Bhowmick-R1
2021 Forest Products Pvt. Ltd. Jitendra Patnaik
Vs.
(PH) Om Prakash Pandey & Ors.
Copy to: -

By order of Hon’ble Chairperson
1. Notice Board -sd/-

2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

